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	1
	11.05 A.M


	                     Ch. Prem Singh, Hon'ble Speaker in Chair. 

                                      

	2
	11.06 A.M
	 Government Resolution:  Discussion continued on the Resolution moved on 6th January, 2007 by Dr.A.K Walia, the Minister of Finance & Urban Development, Delhi on the notice under rule 90 of the Rules of Procedure and Conduct of Business of the Legislative Assembly of GNCT of Delhi :-   

The following Members participated in the discussion:

3. Sh. Surender Kumar

4. Dr. Harsh Vardhan

5. Sh. Jile Singh Chauhan

6. Sh. Mukesh Sharma

7. Sh. Sahab Singh Chauhan

12. Smt. Tajdar Babar 

	3
	1.00 PM
	  The House adjourned for an hour for lunch 

	4
	 2.01 PM
	 The House re-assembled. 

 Discussion continued-

13  Sh. Raj Kumar Chauhan, Minister of Development

14. Sh. Mohan Singh Bisht

15. Sh. Kanwar Karan Singh

16. Dr. (Smt) Kiran Walia

17. Sh. Subhash Sachdeva

18. Sh. Brahm Pal

19. Sh. Amrish Singh Gautam

20. Sh. Jai Bhagwan Aggarwal



	 5
	 3.18 PM
	Sh. O.P. Babbar in Chair 

	
	 
	21. Sh. Vijay Singh Lochav

22. Sh. Anil Bhardwaj

23. Sh. Kulwant Rana

24. Sh. Veer Singh Dhingan

25. Sh. Ashok Ahuja

26. Sh. A. Dayanand Chandila A

27. Sh. Ram Babu Sharma

28. Sh. Vijay Jolly

29.  Sh. Mala Ram Gangwal

30.  Sh  Mangat Ram Singhal, Minister of Industry

31.  Sh. Moti Lal Sodhi

	6
	5.07 P.M.
	Hon’ble Speaker in chair

	
	
	32. Sh. Naseeb Singh

33.  Smt. Anjali Rai

34.  Sh. O.P.Babbar

35.  Sh. Ramesh Lamba

	7
	5.44 P.M.
	Quorum Bell was rung for lack of Quorum

	8
	5.45 P.M.
	Quorum complete

	
	
	36 Sh. Surinder Pal Singh

37 Sh. Ramesh Bidhuri

38  Dr. S.C.Vats

39  Smt. Meera Bhardwaj

40 Sh. Dharam Dev Solanki

41 Sh Subhash Chopra

42 Sh Shadi Ram

43  Sh Rajesh Jain

44  Sh. Jai Kishan

45  Sh. Parhlad  Singh Sahni

46. Smt Sheila Dikshit, the Chief Minister



	9
	7.20 P.M
	Dr. A.K.Walia, the Minister of Finance & Urban Development replied to the discussion

	10
	7.25 P.M
	     The Resolution“This House resolves that for the integrated development of Delhi and to provide housing to all and fulfill market requirements, employment opportunities and the growth of an ecologically sound heritage city, the Delhi Master Plan 2021 be implemented immediately. 

       This House further resolves that keeping in view the responsibility of this august House towards the people of Delhi, the suggestions of the House be incorporated in the Delhi Master Plan-2021 so that the dream of Delhi as a world class global city is accomplished”  was put to vote and adopted by voice vote.

	11
	7.27 P.M

 
	 Dr. A.K. Walia, the Minister of Finance & Urban Development  moved that ‘The Delhi Municipal Corporation (Amendment) Bill, 2007 (Bill No. 1 of 2007)’  be considered. 

The following Members participated in the discussion:

Sh. H.S. Balli

Sh  Ramvir Singh Bidhuri (He also moved his amendment)

Sh. Arvinder Singh Lovely, Minister of Education

Sh. Sahab Singh Chauhan 



	12
	8.10 P.M
	Dr. A.K. Walia, the Minister of Finance & Urban Development replied to the discussion.

	13
	8.11 P.M
	Members of Opposition staged walk out in protest against the Bill.

	14
	8.12 P.M
	The amendment of Sh. Ramvir Singh Bidhuri was  put to vote and rejected by voice vote.

The Bill was considered clause wise

 Dr. A.K. Walia, the Minister of Finance & Urban Development  moved that ‘The Delhi Municipal Corporation (Amendment) Bill, 2007 (Bill No. 1 of 2007)’  be passed. 

The Motion was put to vote and adopted by voice vote.



	15
	8.15 PM
	House was adjourned sine-die.  

National Anthem- Jan-Gan-Man
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